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been stated that as reported by the Hos-
pital ;-usth%rit:jen Kumari Rajo Devi died
on 20-6-7 c to hype exia after
remaining in aomn frZr’;n rg-g-ﬁ.

(13) From the facts ascertained it ap.
pedred that there was nothing unusual
and hence no foymal enquiry was consi-
dered necessary,

Provident Fund Claims of Exn-
Pployees of m-b Electriciry

SHRI BHAGAT R : Wil
ﬁxz.-s sﬁﬁiner of PQRI,?AJF%&‘Y
AﬂmAl'Rs AND LAROUR be pléaséd to

(a) how many claims of thé employees
of Punjab  Electricity Board aré lying
B ling in the office of the Regivnal

rovident Fund Commissioner. Chahdi-
sa_rh_ and Astt. Provident Fund Com-
missioner, Amritsar §

,fb) for how many yrars the claims are
ing;

f¢) reasbhs as to why the claims are
not been released: and

(d) what steps arc being taken to ex-
pedite the cases?

THE MINTISTER OF PARLIAMFEN-
TARY  AFFATRS AND UR
(SHRT RAVINDRA VARMA) The

Employees® Provident T'und authorities
hive stated as follows :

(a) 17 claims of the employeds of
_Pur:Laeb Eleetricity Board are perding
in offices of the Regional Provillent
Fund Commissioner, Chandigath and
the Awistant Provident Fund Commis-
sioner, Amritsar.

(b) All these claims are pending for
ess than two months.

c), Taese claims remain unsettled for
want of following documents required to
be submitted by the émployer :—

(i) Details of the employees’ entry
into  service;

(ii) D=tails of reasons and dates of
thed members leaving  service;
dn

(iii) Details of conuibutions re-
covered and remitted in respect
of these employees for the period
prreceding the cemation of their

nembership.

(dz”.l'he emnloyer has been advised
Pl e A A
rovident Fun
bsbe alsd bebn instructed 10 obtain the
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same from the concerned establishments
to expedite settlement of the claims,

Shortage of Railway Staff in
N.F.R.

7655. SHRI ISMAIL HUSSAIN
¢ Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether there is a shortage of
Railway TTEs, Conductors, Coach At.
tendarits and ASM id Northern Frontier
Railway, as a result of which some trains
are not running punctually and passen-
gers are not getting facilitics; and

(b) ifso, what measures Government
are taking to overcome¢ the difficultics
of pasengers?

M};IV{IE MINISTER OF STATE IN THE
STRY OF RAILWAYS ( SHRI
SHEQ NARAIN) : (a) and (b
Information is being collected and will
be laid on the tablc of the Sabha.

Promotion of S8.C. and S.T.

7656, SHRI SOMJI BHAI DAMOR:
Will the Minister of RAILWAYS  be
pleased to state :

a) whether as per Railway Board’s
im(tr)uctiom when p:uitable candidates
are not available from amongst Scheduled
Castes and Scheduled Tribes fot prorho-
tion, the seniormost SC/ST employces
has to be promoted and to be tried out
out for a period of six months and report
obtained with regard to his workings

(d) whether instances have come to
the notice of the Ministry that there have
been causes in which SC/ST cmployees
have not béen tried out fot six n snd
even before completion of six months,
they have been reverted; and

(c) if so, the reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTR OF RAILWAYS
(SHRI SHEO N : (a) to (€} As
per extept instructions, when suitable
carididates are not available from .mdd%:
the Scheduled Caste and Scheduled Trit
candidates, the best amongst the failéd
candjdates and not necessarily the senior-
most capdidates, are promoted against the
reserved vacancies on ad-hoc basis and
tried for a period of six months. These
instructions apply to all posts except those
in safety categories. Any instances
iyregularity coming to the notice of the
Railway Ministry are rectified.





